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-CALLING ATI'ENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 
REPORTlED- ENTIfY OJ' .NAGA JIPSTIU:B ~ 
EAST PAKISTAN, BREAKDOWN OF NAGA 
~CJJ TALKS AND '!'BE CLAIM OF NAGA 
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The Mialster of E:demal Hairs 
(Shri S_rall SIDch): With your per-
mission, I may read the statement. 
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Shri Swanll Sing-It: The talks with 
the Underground Naga delegation at 
Ch.edema village, near Kohima, are 
continuing. The Foreign Secretary, 
who-has been leading the Government 
of India's delegation has returned to 
Pelhi OR 16th November, 1964, but is 
to resume these. discussiOllll with the 
Underground delegation 1I00n after 
November 27. TIlese negotiations have 
not broken down. 

2. AI the Hon'ble Kembers .are 
aware. dUfin« the last round ot talks 
wiUl the Underground. delMatioD, the 
3 llem1!ers ~f the Peace Mission had 
sug,e-est~d that lIODle undersUu!dillC 
might be brought about between the 

Pub!ic Importance 
two delegations, in which the Under-
grouru! might lay down their arms, 
leavin.1 it to the Peace Mission to 
arr.ance for the safe custody of these 
arms, and the ~urity Forces of the 
GO.vernment of India, other than the 
tr(lOPi which might be nec:essuy tor 
tile protection of tlIe country against 
the threat of external aggression, 
might be withdrawn from Nagaland.· 
TlWi plan of the Peace Mission was 
diJM:ussed in Chedema, this time, bet-
ween the two delegations. on the Uth 
and 11th. November, but no agreement 
was reache4. The Foreign Secretary 
made it very clear that our security 
forces could not possibly leave Naga-
land, unless the Underground agreed 
to lay down the arms lind the safe 
custody of these arms could be ensured 
~ ou~ satisfaction by the Peace Mis-
sion and, in any case, some fOFces will 
have to remain in Nagaland for Law 
and Order purposes. 

3. While these dilculsions were in 
prQ/ll'ess at Kohima, we have received 
reports that two large gangs of 
Underground hostiles have crossed 
over into Burma and are making their 
way aouthwards, along the Burma 
boroer, pcesumably On their way m 
East Pakistan. This is definitely 
against the spirit of the agreement 
which led to the suspension of opera-
tions in Nagaland on· 6th September, 
1964. The Foreign ~retary has, in 
the course of the Chedema discussions 
protested, unequivocally, against thia 
move on the part of the Underground, 
and the Peace Mission have told the 
Underground leaders that they take 
a serious view of this matter. 

4. In these discussions in Chedema, 
till now, the Underground delegation 
had not stated, in aRY clear terms, 
what they wanted by way of- a politi-
cal settlement. The Leader of our 
delegation, the Ferftgn Secretary, hu 
repeatedly asked them to ~lain what 
they mean by independence for Naga-
land. On November 14, the I'oreip 
Seereta!7, in a prepared statement, 
has explained to the UnderlJ'Ound 
dele_Oil what the Government of 
India has dane in thee last aevPJ'llJ 
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[Shri Swaran Singh] 
years after 1947, to meet the wishes of 
the people of Nagaland. As the House 
is aware, Nagaland now is an autono-
mous state within the Indian Union, 
but there is good reason to believe 
that the Underground leaders do not 
know and are probably not aware of 
the degree of autonomy that this new 
State enjoys within the Indian Union. 
The Foreign Secretary's statement was 
meant to explain this to them, in some 
detail. The Underground delegation 
did not state their case during the 
Conference session, but on November 
16, just before the Foreign Secretary 
left Kohima, they have addressed a 
letter to our delegation in which they 
have said that Nagaland was never 
really conquered by the British and 
they have always remained sovereign 
and independent. 

5. In discussions of this nature, as 
the House will appreciate, both sides 
are free to state their case. It is our 
stand that Nagaland enjoys ample 
autonomy and the Government of 
India has fully met the wishes of the 
people of N agaland. It will be upto 
our delegation to explain to the 
Underground delegation that 1he 
demands in their letter of November 
16 are untenable. The talks are con-
tinuing and it would be advisable not 
to make any pronouncement till after 
the next meeting in Chedema towards 
the end of this month. 
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Sbri Swaran Singh: According too 

our information there is no help from 
the Governments of either the United 
Kingdom or the United States as was· 
hinted at by the hon. Member. There 
was this allegation that they have got 
some help from Pakistan. The Pak-
istan Government have denied that 
they have given any support but we 
have a feeling from some sources that 
they did get arms, maybe, from. 
Pakistan although Pakistan had denied 
it. 

Shri Hem Barua (Gauhati): He has 
a feeling? The Chief Minister of 
Nag·aland himself admitted that arms· 
and ammunitions so far captured 
from the Naga hostiles show that they 
were from Pakistan. Why should he' 
try to mislead the House? 

Shri Swarm Singh: There is no-
question of trying to mislead the 
House. It is very easy for the hon. 
Member to use such strong expression. 

Mr, Speaker: Members should 
realise that the Foreign Minister has 
to use some precise language and he 
has to be careful. He cannot use 
whatever language the Members 
could use; he has to be careful. 

Sbri Natb Pai (Rajapur): Whereas 
all great care should be taken to use 
a language of highest courtesy and 
politeness, I think equal regard should 
be shown to the truth. May I remind' 
you that his worthy predecessor, the 
late lamented predecessor has told this 
House in categorical terms that Gov-
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ernment have enough evidence to 
.show tlhat arms were supplied by Pak-
istan to the Nagas? I do not think 
that we should deviate from the truth. 

Shri Swaran Singh: What I have 
said was that Pakistan Government 
'have denied this. I did not say any-
thing beyond this. Therefore, there 
is no contradiction. 

Mr. Speaker: The objection was 
taken because subsequent to that, the 
hon. Minister said, "we have a feel-
"ing.n 

Shri Nath Pai: You have enough 
·proof. 

Shri SWaran Singh: Maybe the 
word "feeling" was not very happy. 
So far as the language that is used 
in the course of the discussion is con-
cerned, the representatives of Naga 
hostiles do understand English, but 
there are others also who can inter-
:pret it to them. 
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Shri Swaran Singh: That has been 
recently notified by the Governor and 
it is I think a strip of area. I forget 
now the exact width of that, but this 
is to enable the movement of troops 
'so that the necessary protection of our 
territory and of our borders might 
be maintaned. 
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Shri Swaraa Sillrh: I think the hon. 

Member has not followed the facts 
that I have given in my statement. 
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There is a common border between 
Burma and Pakistan and according to 
what I have said, they have crossed 
over into the Burmese territory, and 
then they are travelling southwards, 
because there is that common border 
between Burma and Pakistan. Our 
information is that their entry is 
through that part. So, it is not 
a question of sealing the border 
between Pakistan and India, but 
it is a question of the Nagas who 
are on the periphery of our territory 
crossing into Burma. 

Sbri S. M. Banerjee (Kanpur): I 
would like to know how far it is true 
that Mr. Phizo is now in East Pakis-
tan, during the peace talks and is 
guiding and directing these Naga hos-
tiles to see that the whole thing is 
sabotaged. I would like to know whe-
ther he is in Pakistan. 

Sbri S_ran Singh: I have no infor-
mation that Phizo is in Pakistan. 

Shri S. M. Banerjee: This was 
stated by Shri Hem Barua and others 
long ago. We want some information 
about it. 

Mr. Speaker: He says he has no 
information. Shri Banerjee would 
realise what I can do about it! 
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Shri P. C. BorMah (Sibsagar): After 

about one and a balf years of Rev. 
Michael Scott's stay in Nagamnd and 
after about two months of continu-
ance of peace talks, there comel a 
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[Sbri P. C. Borooah] 
hand-out from the Naga hostiles tmt 
Nagaland is independent of India and 
for that we must agree to a referen-
dum On the issue of independene of 
Nagaland. This is just akin to Presi-
dent Ayub Khans' demand in respect 
of Kashmir. May I know whether 
the Government have any reason to 
believe that in the drafting of the 
hand-out there is some unseen forei,gn 
hand? 

Mr. Speaker: The hon. Member 
makes a speech instead of putting • 
question. I had advised him earlier 
that he should not make il speech 
before a question is put. 

Shri P. C. Borooah: The question 
is whether, in drafting the hand-out, 
the Government suspects any unseen 
foreign !hand to help the N aga hostiles' 
latest demand. 

Shri Swaran Singh: I will be 
travelling beyond the factll'al position 
if I halVe to speeulate if there is any 
foreign hand in the drafting or not. 
I have said that our position with 
regard to the issues is clear. 

Shri Daji (Indore): Did the Gov-
",rnment make it clear to the under-
ground Naga leaders tllere that dur-
ing the negotiations at least there 
should be· no arms build-up -and, if 
arms build-up has been going on dur-
ing the talks, may I know whether it 
lYas been taken up during the talk 
itself that they should not continue 
with the arms build-up and also the 
talks? 

Shri Swaran Singh' We have made 
it abSOlutely clear that any attempt to 
collect arms will be against the spirit 
of the agreement and we would not 
permit that. 

~.~(~):~ 

*";;fti't~f.!;ormmi'ti%~ 
t f.!; fwtmf i't 'fT1TT ~ 'fiT 'Ii1i'r ~ 
~ f.!;In 'fT, ~ "lfl~<f ~ lfiT 

M4tteT of U"IIe:nt 
Public Importance 

~ ~ ~ 'I(\' ~ I ~ ~;;r-r-rr 
~ j Ai mr mm: 'I': ~ 1IT;r 
ft;rlrr JfllT f.!; ~ ~ ~ 
~ .. ~~~~.m:~ 
~ ~ I ~ ~ 9;IT!m: 'I': 1Ifo'f. 
~ 'ilfr ? Ifm ~ it ~ 'Ifror 
~ i't ~ 'Ih ~ 9;fnTr;: 'I': lfTif 
f.rtrr ? 

~~r~~:1t~~'f1'lIT 
f.!; ~ ;r.T 'Pn lRRiI' ~ I 

~~: ~~f.!; 
;;r;r ~ ~ 'IJi1ft 'fr <it ~ 
;;or '1ft ~ mm'1ft' ;fi f!1fi ~ 
~ ;r.T 'Pn q;pm ¥:fT, W Gr f!1fi? 

Shri Swaran Singh: The Parliament. 
in their wisdom agreed to do that, be-
caUSe it was considered that that will 
s'atisfy the legitimate demands of the 
people in Nagaland, for their aspira-
tion for development and to run their 
own affairs to the best of their ad-
vantage, There are others who may· 
not agree with that feeling, and they· 
might put forward demands which, 
according to our thinking, are ex· 
tremely unreasonable. 

Shri p. Venkatasubbalah (Adoni): 
Even before sitting for the peace 
conference negotiations with the 
hostile Nagas by the three-man Peace 
Commission, may I know whether 
the Government had any knowledge 
at any time whether the hostile' 
Nagas had indicatea to Rev. Michael 
Scott or Shri Jaya Prakash Narayan 
that they would be putting forward 
this demand of Independent Nagaland 
during the course of their talks and' 
whether the Government was aware of 
it before they entered into negotiations· 
with Naga hostiles? 

Shri Swaran SiD&'h: They had been· 
saying earlier alBb about what their" 
stand is, We also have made our 
stand clear, and it is known that this' 
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august House has taken a particular 
decision and a particular stand. Be-
yond that, We did not have any clear 
indic9.tion what they are going to 
demand. I woald again suggest that 
80 long 116 we are clear about the 
stand that we take, we need not take 
too drastic a view with regard to the 
other party taking a view which, ac-
cording to our stand, is unreasonable. 

Sbri Kapur SiDch (Ludhiana): Has 
it not alMl}'s been known ever since 
1947 and was it not clearly known 
when our present negotiations started, 
that the Naps claim the Naga terri-
tory to be a sovereign St9.te and, if 
so, why was Parliament and the pub-
lict kept in the dark through embel-
lishments and duplicity, so far? 

Shri Swaran SiDch: I do not know 
whether it was known to everybody. 
I do not follow the connection bet-
.... een the two-the fonnuJoation which 
the hon. Member has put forward. 
Their demand may be one thing and 
the demand of the hostiles may be 
one thing. Then the Parliament had 
decided a certain set-up for Nagaland. 
It is worthwhile persuading even 
those who may not agree with that, 
that the best that could possibly be 
done for the people in Nagaland has 
been done. I do not see any contra-
diction between these. 

S"ri Kapur SinP: I want a clear 
answer to my question. My question 
is a simple one. Was the Govern-
ment aware, when the negotiations 
started, that till! Nagas claimed t"e 
Naga territory to be a sovereign 
State and, if so, why was not Parlia-
ment informed of H clearly? 

Shri Swaran SiDKh: I am Saying 
clearly that that is incorrect, because 
the han. Member is confusing the 
Nagas with the hostile Nagss. There 
might be a section amongst the Nagas 
.... ho may put forward a particular 
vil!!w-point, and we have, on the 
presumption that what we are doing 
is in the best interests of the Naga 
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people, hne taken a decision. (In-
tern&ptiOll) . 

Shri Bade: There is an underground 
government an underground Presi-
dent and an underground Foreign 
Minister! (InteTTUption). 

13 brs. 
Shri SolaDki (Kaira).: The Nagas. 

claim to be an independent 6tate' 
while we refute it. Will the Govern-
ment of India ask the Nagss to ac-
cept the aecision of the Hague Inter-
national Court in this malter? 

Some hOD. Members: No, no. 

Shri Swaran Singh: It is amazing 
that a suggestion of this type should 
be made by an han. Member. Naga-
land is part of India and there is no-
question of any international autho-
rity coming into this matter in any 
form. 

Mr. Speaker: It is a suggestion; it 
need not be answered. 

Shri Shinkre (Marmagoa): It is 
vei:y much similar to the suggestion 
made recently by a Central Minister 
that there should be plebiscite in Goa 
regarding its future. (Inte7'7'uptions). 

Shri D. C. Sharma (Gurdaspur): I 
take it that bite negotiations going on 
between the Government of India and 
the hostile N agas will result in the 
desired truce. But I want to ask 
the hon. Minister how he will meet 
those 1,300 hostile Nagas who have 
gone across to Pakistan and bow he 
will be able to keep them from doing 
mischief again when the negotiations 
have fructified. 

Shri Swaran Sinlh: When they re-
turn, they ean be dealt with according 
to the best of our capacity by our 
forces. 

Sbri Rem Bana: What I gathered 
from two Naga underground leaders 
who met me recently somewhere in 
Assam was that they would be satis-
fied with a sort of political statu ... 
similar to that of Bhutan or Sikkim. 
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Mr. Speaker: Was the meeting with 

the hon. Member above ground or 
below ground? 

Shri Hem Barna: It was 
:ground. 

under-

Shri D. C. Sharma: He is the fourth 
wheel of the Peace Mission. <Inter-
ruptions) . 

Shri Hem Barua: In that connec-
tion, since our Government are going 
to continue negotiations with the 
Naga underground leaders, may I 
know whether our Government are 
in a position to tell them categori-
cally or tell us categorically that 
our Government will never counte-
nance a proposal of this sort? 

Shri Swaran Singh: I think this is 
'hypothetical. To expect the Govern-
ment to commit themselves one way 
.or the other on something which is 
hypothetical, I think, is not very 
fair. 

Shri Hem Barua: I have not made 

Shri Hem Barua: He has not. 

Shri Swaran Singh: May I say, 
Sir, that the hon. Member by raising 
this is doing the opposite of what is 
intended by him? That is all I can 
say. (Interruptions). 

Mr. Speaker: This should be finish-
ed here. I have called the next 
Member. 

Shri Hem Barua: This Government 
does not have the guts to say to the 
underground Naga leaders that the 
Government rejects this proposal. 
Here they boast of their power. 

Mr. Speaker: Order, order. 

Shri Swaran Singh: May 
whether the han, Member had 
guts to say like that to them'? 

Sh~i Hem Barua: I said like 

ask 
the 

that 
and I said many more things which 
I cannot divulge here. You do not 
have the guts to say all that. <Inter-
ruptions). 

'any commitment; I have dismiSSed the Mr. Speaker: Would he continue 
suggestion. At the same time, when like that? Shrimati Barkataki. 
the Foreign Minister saYs like that, " . 
that he has no reply to this sugges- V Shrimatl ReDuka Barkatakl (~r-
tion from the underground leaders P,E!ta): May I know wh~ther the ~-
who met me, I do not understand. ~lstence by the Naga hostIl.es on 'panty 
'What is your reaction to this' m the level of representation of nego-

. tiators, their refusal to talk in the 
Shri Swaran Sinch: I am sorry 1 presence of the Nagaland Chief 

.canont accept the conveying of a mes- Minister, and their insistence On the 
sage of the underground Nagas presence Of an international observer 
through ·the hon. Member,particu- to supervise the surrender of arms 
larly when he puts a question here. and subsequent withdrawal of secu-
He did not show me the courtesy of rity forces did not give the Govern-
saying to me that they want to con- ment ample evidence to suspect that 
vey a message and if he had done the objective of the Naga hostiles in 
,this, then he could discuss it with me continuing the talk was only to give 
and I could give some reaction. implicit l'I!Cognition .... 

Shri Hem Barua, He may not ac-
-cept 'my position as an emissary. But 
at the same time, we are interested 
in knowing what is the reaction of 
the Government to this. 

Mr. Speaker: He has given his reac-
,\:ion already in an earlier answer. 

Mr. Speaker: She is making a long 
speech. What is her question? 

Shrimati Renuka Barkataki: 
of their claim for sovereignty and 
independence? May I know why the 
Government of India did not take 
steps to avoid this diplomatic trap 
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tim! was being prepared by the Naga 
hostiles for us? 

Sbri Swaran SiDA'b: I am sorry that 
-By' using this expression, we ·give them 
the type of authority or feeling which 
probably th~y also do not claim. We 
should never use expressions like 
diplomacy when we are dealin~ with 
our own people. It will be wrong to 
make any such suggestion. We might 
feel unhapPy about various things 
that they have said. But if we are 
quite clear about the stand that we 
take, we need not be unnecessarily 
irritated if others pitch their demands 
'a~ n high note. We can take note of 
it and can hold OUr own. Let Us not 
.be irritated about small things. Ab!)ut 
the various points mentioned' by the 
hon. Lady Member, they did raise 
those points, but ultimately they did 
not press them. For instance, Mr. 
Shilu Ao is there in our team. We 
do not a·ccept any international autho-
rity of any type. So, let Us not try 
really to argue for th~m and create 

a feeling in the country which is 
certainly not countenanced by the 
·Governmen·t. 
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Mr. Speaker: Hon. Members !mow 
that only those who have signed u.. 
notice are allOWed to put questiODS. 

lUI hrB. 

RE. CALLING A'l"l'IINTlON NOTI<2 

(Query) 

~T ~ ~ (f.r;;r;tR): 
~ ~, ~ l!;'I> ~ iI1W 
f.:m;r lfiW ~ ~ fit; ~ 
fi:t;oit if mr ~ ~ ~ ~ ~ 
~ q qmr.if ~ 350 .rr'mi ~ 
rn IiJl ~ t f-;m 'f;T f.I; Jr'IiR ~ 
"Ufirq'f ~ ~ 'R ~ '" 

~. ~. : ~. 'Il'f 1M ~ 
~mrrfrr~~~l!;'I>~ 
~ ;Ofur ~ ~ if "(iRIT IiJl ~ 
t,~·~~~m.fir-f,~ 
~1IIT~'f~.~~~ 
IIJTf.I;~~;;n'!I'~mwqf;f;R 
~ ~ ~. 'ffl- 'f;T ~ .mr 
~I 

PAPERS LAID ON THE TABLE 

NOTIPICATIOIIS UNDER ALL INDIA S-
VICES Ar:r AND SALARIIlS AND ALLow-

ANCES OP MnnsTzRs A~ 

The MinIster of State iD the MIDIs-
try. v# a- Metrs (SIuI· .... ): I 
beg to lay on the Table a copy eacla 
or the following Notiftcations:-

(i) G:S.1t. ~. 1m dilled the Ita. 
Septeinbel', 19M maldng eer-


